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Committee of Parliament

{Mr. Speaker]
5. Shri Jtbakh Lai Hath], M l’., and 
& Shri Mahavir Tyagi, MJ\

Shri K. N. Tiwari will be the Chair
man of As Committee.

Both the Secretaries of Lok Sabha and 
Rajya Sabha wilt be associated with the 
Committee.

The function of the Committee shall 
be to advise the Chairman of Rajya Sa
bha and the Speaker of Lok Sabha on the 
change that are considered desirable in 
the structure of pay and allowances, leave 
and pensionary benefits to the officers and 
all Categories of staff of the Rajya Sabha 
and Lok Sabha Secretariats in the con-̂  
text of the decisions of the Government 
on the recommendations of the Third 
Pay Commission.

The Committee will make their recom
mendations to the Chairman of Rajya 
Sabha 'and Speaker of Lok Sabha as early 
as possible.
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SHRIMATl MUKUL BANERJI (New 
Delhi): I shall only give the points. When 
the Indian Labour Conference worked oat 
and said that Rs. 314 should be the 
miaitmim wage, to fix this up at Rs. 185 
is very small. I would like to suggest 
that for avoiding inflation if something 
is to be done it should be done from the 
bigger pay packets than from the mini
mum wage. And then, apart Cram the 
minimum wage, some facilities should be 
provided to the Government servants be
cause wage alone is not enough, they 
should be enabled to get things at cheaper 
rate, at cheaper prices, as is the case in 
the Defence Ministry, which gives such 
things to its officials. The Third Pay 
Commission has favoured the generalists 
over the specialists It has tried to woife 
out something against what our beloved 
Prime Minister has said, namely, *A na
tion which does not value trained Intelli
gence is doomed.* The IAS will enter Che 
selection grade in the fourteenth year of 
service while doctors and engineers will 
get the selection grade only in fhe twenty- 
third year of their service. For allied 
services there will be various tests whereas 
for IAS officers there i» only one test at 
the time of entry which will suffice and 
they will have to un&rgo no other tests. 
This is very unfair.

Then 99 per cent of the posts carry 
special pay. This has been reduced to 75 
per cent In (he States. Wfry ttmrfd there 
be special pay?

Then, it Is very unfortunate to And the 
pay structure fanned by the Pay Com
mission for School Teachers of Delhi and 
Central Schools. It has undone all that
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m  *am  to  thBH&mraaem * f  indfr in
1971. The Pay Commission says that 
whik tfw totsS *xistii*g wnotameni* should 
■be broadly perfected no iurlber increases 
are called for in the pay scales. But the 
M wipkl'-l^D “was «rtti4t Rs- *80 p.m. 
in the scale of Rs. 7b0— 1100 would now 
get the scale of Rs. K>50— 1600 and fen 
Education Officer who was is the scale of 
Rs. 740— 1100 would get Rs. 120ft—1600 
which means an -increase -of Rs. 170 p.m. 
to Rs. 400 p.m. But in the case of the 
teaches* thee* is no increase. Hence die 
disparities between the pay scales of prin
cipals and teachers should be reduced hv 
proportionate increases In pay scales and 
rates of increments to be given to all 
categories of teachers working 1n the 
Central and Delhi schools.

I also wanted to .speak about the staff 
members Jbere hut, I am very happy to 
optc- -that you have already appointed a 
Committee.

SHRI A. 1C M. ISHAQUB (Basiifcat): 
Haase m t only five minutes.

MR. SPEAKER: Yon will fleas* sit 
down. Ifow, the Finance Minister.

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN)- Mr. Spea
ker, Sir, W I told you, I would require 
only five minutes. But, that did not mean 
that there fs no important point "that has 
been made here. I think that most of the 
Members who have participated in this 
discussion lave made useful suggestions
oil the Report of the fay Commission 
whidh I have presented. When I fid it, 
I had anticipated that this House should 
have an opportunity to discuss this Issue, 
so that it may be of use to the Govern
ment.

- 1 few glad that this House to-day has 
discussed all the aspects of the Report— 
the recommendations made by them. Ac* 
•tferding to ’Mnfe, there Is vane emission 
In the Report, and accordinfc to name 
‘there Is some strong point made by the 
Fay OcMMnissfon enfant who

participated in the discussion have made 
very constructive suggestions. tome 
Members «n the otter aide have also 
made some suggestions. So, I can assure 
them that It will ultimately he the 
Cabinet which will have to take a deci
sion in the matter. We have not gone 
into the matter in the Cabinet because 
we wanted to know the views of Mem
bers of Parliament.

SHRI PILOO MODY: Then we could 
have had an earlier debate.

SHRI YESHWANTRAO CHAVAN: 
This is the proper time for discussing it. 
It is good that we have got the viewpoints 
of many Members. I can only make one 
or two points of a general nature.

SHRI S. M. BANERJEE: Will you
have another meeting?

SHRI YESHWANTRAO CHAVAN: I 
am coming to that. Really speaking, 
though this question is full of difficulties 
—I do not deny that—we want to solve 
this question with an attitude of coopera
tion from our side as well as from the 
other side. For that matter, it would be 
much more important that nobody takes 
any partisan, political position, or any 
negative position, and this is my expecta
tion. When I say ’negative position', I 
mean that somebody mentioned erne or 
two points—someone said 'scrap the Pay 
Commission Report’ or ‘scrap the J.C.M.*. 
I would say that this would be a position 
of resorting to status quo. I  think one of 
the Members—I think it was Shri Raja 
Kulkami—talked about scrapping it. I 
think that is a negative position I would 
say that in the course of the last five years 
or so, a most important thing that has 
happened between the relations of the 
Government employees and the Govern
ment is the emergence of this very im
portant forum—J.C.M. It is a very im
portant one. We are following some 
new procedures there, where both the em
ployer and the employees can sit together 
and dhcuss their problem and try to find
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solutions to their problems. So, it is 
necessary to strengthen that thing.

Some Members, in a spirit of anger, 
said ‘scrap it if necessary*. But, our Atti
tude is not for scrapping it. Our attitude 
is to strengthen it up. When a Member 
said that, I think be did not meant it He 
just mentioned it by way of an argument. 
All that 1 am saying is, let us have this 
attftuSe of constructive cooperation. Then 
I am sureTwe will be able to find a prac
tical solution to this.

Before I conclude, 1 must thank all the 
Members for Jtheir participation in this 
useful discussion.

MR. SPEAKER: The House now stands 
adjourned to meet again at 11 a .m . on 
Friday, the 17th August, 1973.

19.09 hrs.
The Lok Sabha then adjourned till 

Eleven of tht Clock on Friday, August 17, 
1973/Sravana 26, 1895 (Saka).
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